GOVERNMENT OF INDIA
MINISTRY OF HUMAN RESOURCE DEVELOPMENT
DEPARTMENT OF HIGHER EDUCATION

LOK SABHA
UNSTARRED QUESTION No. 12525

TO BE ANSWERED ON 14.12.2015
Reservation for Teachers

12525. SHRI LAXMI NARAYAN YADAV:
SHRI RAM TAHAL CHOUDHARY:

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to
state:

(a) whether the Government has noticed the cases of violation of the rule of
reservation for teachers in the universities and institutes in the country:

(b) if so, the details of such universities and institutes in the country, State-wise; and
(c) the action taken by the Government in this regard?

ANSWER

MINISTER OF HUMAN RESOURCE DEVELOPMENT
(SMT. SMRITI ZUBIN IRANI)

(a) to (c): The policy of reservation in teaching posts in Central Educational
Institutions is laid down by the Department of Personnel and Training and the
Department of Higher Education. The policy of reservations in State higher

educational institutions is regulated by the concerned State Government.

The administrative departments of CEls and the University Grants Commission
(UGC) monitor the implementation of reservation for teachers in the CEIls. Instances
of violation of the rule/ policy, whenever reported, are taken up for early resolution.

The details of the cases are not centrally maintained.
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